[ 15 December, 2023 ]

Notification of the Ministry of Fisheries, Animal Husbandry and Dairying

AT, TYUTeA SR ST A3 H I H3l (S Golld $AR qifera ) :
Helad, § uggail & Ufcl RRaT BT FaR0T SIAFIH, 1960 DI &1RT 38 b AT U1 &
Tl RRET BT EROT (URIUTET HoITG 3R UfshaTd) 4, 2023 BT UHTRIT B arell
A YTeT, Ug] T 3R ST HATed (U3 UTel 3R SANT [IHRT) BT STergan
.11, 141. 208 (31), faTie 21 4T, 2023 B Tab WY (IS qAT &<l H) FH1 yed
IR G gl

[Placed in Library. See No. L.T. 10297/17/23]

I. Notifications of the Ministry of Commerce and Industry
Il. Reports and Accounts (2022-23) of various Companies, Boards, Councils, etc. and
related papers

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND INDUSTRY

(SHRIMATI ANUPRIYA SINGH PATEL):  Sir, | lay on the Table—

I. (i) A copy (in English and Hindi) of the Ministry of Commerce and Industry
(Department of Commerce) Notification No. G.S.R 819 (E), dated the 6th
November, 2023, publishing the Rubber (Amendment) Rules, 2023, under sub

section (3) of Section 25 of the Rubber Act, 1947.
[Placed in Library. See No. L.T. 10942/17/23]

(i) A copy each (in English and Hindi) of the following Notifications of the Ministry of
Commerce and Industry (Department of Commerce), under sub-section (3)
of Section 55 of the Special Economic Zones Act, 2005, along with statements
of Objects and Reasons and Explanatory Memoranda:-

(1) G.S.R. 334 (E), dated the 1st May, 2023, publishing the Special
Economic Zones (Second Amendment) Rules, 2023.

(2) G.S.R. 481 (E), dated the 5th July, 2023, publishing the Special
Economic Zones (Third Amendment) Rules, 2023.

(3) G.S.R 824 (E), dated the 7th November, 2023, publishing the Special

Economic Zones (Fourth Amendment) Rules, 2023.
[Placed in Library. For (1) to (3) SeeNo. L.T. 10423/17/23]

(4) G.S.R. 881 (E), dated the 6th December, 2023, publishing the Special

Economic Zones (Fifth Amendment) Rules, 2023.
[Placed in Library. See No. L.T. 10943/17/23]
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Il. (A) A copy each (in English and Hindi) of the following papers, under sub-section
(1) (b) of Section 394 of the Companies Act, 2013:—
(i) (a) Sixth Annual Report and Accounts of the Government e-Marketplace

(b)

(i) ()

(b)

(GeM), for the year 2022-23, together with the Auditor's Report  on
the Accounts.

Review by Government on the working of the above Company.
[Placed in Library. See No. L.T. 10426/17/23]

Fifty-second Annual Report and Accounts of the PEC Limited, New
Delhi, for the year 2022-23, together with the Auditor's Report on the
Accounts and the comments of the Comptroller and Auditor General of
India thereon.

Performance Review of the above Company, for the year 2022-23.
[Placed in Library. See No. L.T. 10431/17/23]

(B) A copy each (in English and Hindi) of the following papers, under Section 25 of
the Spices Board Act, 1986:—

(2)
(b)
(©)

Annual Report of the Spices Board India, Ernakulam, Kerala, for the
year 2022-23.

Annual Accounts of the Spices Board India, Ernakulam, Kerala, for the
year 2022-23, and the Audit Report thereon.

Review by Government on the working of the above Board.
[Placed in Library. See No. L.T. 10732/17/23]

(C) A copy each (in English and Hindi) of the following papers, under sub-section
(4) of Section 19 of the Marine Products Export Development Authority Act, 1972:-
(a) Annual Report and Accounts of the Marine Products Export Development

Authority (MPEDA), Kochi, Kerala, for the year 2022-23, together with the

Audit Report of Comptroller and Auditor General of India on the Account.

(b)

Review by Government on the working of the above Authority.
[Placed in Library. See No. L.T. 10434/17/23]

(D) A copy each (in English and Hindi) of the following papers:-

O @

Sixtieth Annual Report and Accounts of the Basic Chemicals,
Cosmetics and Dyes Export Promotion Council (CHEMEXCIL ),



(i)

(i)

(v)

)

(Vi)

(b)

(b)

(2)

(b)

(b)
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Mumbai, Maharashtra, for the year 2022-23, together with the
Auditor's Report on the Accounts.

Review by Government on the working of the above Council.
[Placed in Library. See No. L.T. 10435/17/23]

Sixty-eighth Annual Report and Accounts of the Plastics Export
Promotion Council (PLEXCONCIL), Mumbai, Maharashtra, for the year
2022-23, together with the Auditor’s Report on the Accounts.

Review by Government on the working of the above Council.
[Placed in Library. See No. L.T. 10432/17/23]

Annual Report of the Shellac and Forest Products Export Promotion
Council (SHEFEXIL), Kolkata, West Bengal, for the year 2022-23.
Annual Accounts of the Shellac and Forest Products Export

Promotional Council (SHEFEXIL), Kolkata, West Bengal, for the year
2022-23, and the Audit Report thereon.

Review by Government on the working of the above Council.
[Placed in Library. See No. L.T. 10424/17/23]

Ninetieth Annual Report and Accounts of the Pharmaceuticals Export
Promotion Council of India (Pharmexcil), Hyderabad, for the year 2022-
23, together with the Auditor’s Report on the Account.

Review by Government on the working of the above Council.
[Placed in Library. See No. L.T. 10430/17/23]

Annual Report and Accounts of the Services Export Promotion Council
(SEPC), New Delhi, for the year 2022-23, together with the Auditor's
Report on the Accounts.

Review by Government on the working of the above Council.
[Placed in Library. See No. L.T. 10429/17/23]

Annual Report and Accounts of the Indian Diamond Institute (IDI),
Surat, Gujarat, for the year 2022-23, together with the Auditor's Report
on the Accounts.

Review by Government on the working of the above Institute.
[Placed in Library. See No. L.T. 10427/17/23]
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(vii) (a) Fifty-Seventh Annual Report and Accounts of the Gem and Jewellery

Export Promotion Council (GJEPC), Mumbai, Maharashtra for the year
2022- 23, together with the Auditor's Report on the Accounts.

(b)  Review by Government on the working of the above Council.
[Placed in Library. See No. L.T. 10433/17/23]

(vii) (a)  Sixty-eighth Annual Report and Accounts of the EEPC INDIA (formerly

Engineering Export Promotion Council), Kolkata, West Bengal, for the
year 2022-23, together with the Auditor's Report on the Accounts.

(b)  Review by Government on the working of the above Council.
[Placed in Library. SeeNo. L.T. 10428/17/23]

(ix) (a)  Sixty-ninth Annual Report of the Tea Board India, Kolkata, West

Bengal, for the year 2022-23.
(b)  Sixty-ninth Annual Accounts of the Tea Board India, Kolkata, West
Bengal, for the year 2022-23, and the Audit Report thereon.

(c) Review by Government on the working of the above Board.
[Placed in Library. See No. L.T. 10731/17/23]

Reports and Accounts (2022-23) of BISAG-N, Gandhinagar; Digital India Corporation,
New Delhi; SCL, S.A.S Nagar and NIELIT, New Delhi and related papers

THE MINISTER OF STATE IN THE MINISTRY OF ELECTRONICS AND INFORMATION
TECHNOLOGY (SHRI RAJEEV CHANDRASEKHAR)! Sir, | lay on the Table, a copy
each (in English and Hindi) of the following papers:-

0

(i)

(a) Annual Report and Accounts of the Bhaskaracharya National Institute
for Space Applications and Geo-informatics (BISAG-N), Gandhinagar,
Gujarat, for the year 2022-23, together with the Auditor's Report on the
Accounts.

(b)  Review by Government on the working of the above Institute.
[Placed in Library. See No. L.T. 10944/17/23]

(a) Annual Report and Accounts of the Digital India Corporation, New
Delhi, for the year 2022-23, together with the Auditor's Report on the
Accounts.

(b)  Review by Government on the working of the above Corporation.
[Placed in Library. SeeNo. L.T. 10436/17/23]



